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October 16, 2014
RBI cancels Certificate of Registration of M/s DHP Leasing Limited

The Reserve Bank of India has cancelled the certificate of registration of the
following non-banking financial company (NBFCs) in exercise of the powers conferred
on it under Section 45-1A (6) of the Reserve Bank of India Act, 1934 on supervisory
grounds.

Company's Address of Certificate of CIN No. Date of Date of
Name Registered Registration Issuance | Cancellation
Office No. & Date of CoR
M/s DHP House A-06.00167 | U65921PB1992 | June 18, |July 11,2014
Leasing No.B/20, East PLC012454 2007
Limited Mohan Nagar,
Amritsar-143
001 (as per
Bank'’s record)

Following cancellation of registration certificate, the company cannot transact the
business of non-banking financial institution. It has also been prohibited from accepting
any deposits with immediate effect from any person in any form whether by way of
renewal or otherwise until further orders and also from alienation of its assets without
prior written permission of the Bank.
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Sangeeta Das

Director
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